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colleges at a particular time in a day so as
to cnsurc cqual standard of cducation to
be imparted to students both m urban
and rural areas?

THE MINISTER OF
INFORMATION AND ° BROADx
CASTING (SHRI S. JAIPAL REDDY):
No, Sir. For want of adcquate software
as well as facilitics in schools/colleges to
receive the software signals, currently it is
not a feasible proposition.
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Introduction of Broadcasting Bill in the
Parliament

3312. SHRI AMAR SINGH: Will the

Minister of INFORMATION AND

BROADCASTING be pleascd to state:

(a) whether Government have finalised
the legislation on Broadcasting;

(b) if so, the details thercof; and



